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B THE HIGH COURT OF MEGHALAYA

SHILLONG
NOTIFICATION

/'

Dated ShiUong, the / 4IBDecember , 2025

No.HCM.I1/184/20 15/Estt/ 186: in supcrscssion of 1 his Rcgistr\”s Notification

No, HCM.I1/184/2015/Estt/ 183 dated 3rd July, 2025, and in cxcrcisc of the

powers confcrrcd under Chaptcr JT Rule 7(13)(5) of the Rules of the IIigh Court of

Mcghalava. 2013, 1 TonI)lc 1'he Chicf Justice is pleased to rclicvc Shri E.
Kharurnnu icl, Rcgistrar (}cncral, FTjgh Court oF Mcghala}’a and Mcmbcr Secrctar}-,

Mcghalaya State T.cgal Scrviccs Authority, of the additional charge as Judge,
Commercial Cc)url . Mcghdla\’a, u'ith effect from 0 1 .C) 1.2026.

All matters pending before thc Comrncrcia1 Court under his charge shall,
with cffcct from the said date, stand revcrtcd I,o the T)istrict & Scssions Judge,
East Khasi TTills District, For disposal in accordancc with law

13\- order, etc.,

/
REGISTRAR ( JUDICIAL SERVICE)

Memo No.HCM.I1/184/2015/Estt/ 186-A Dated Shillong, the bec., 2025

Copy to:

I

2

3

4.

The Registrar–cum 1)PS to TTon’blc thc Chief ,Justice. ITigh Court of
Mcghala\;a, Shillong. for kind in Formntion of 1 tis I.ordship
Thc I)rjvntc Sccrct,try to tIon’blc Mr. ,Justice IT. S. Thangkhicw, ,Judge, I Tigh
Court of Mcghala}-a, for kind information of 1 lis T.ordship.
The t)rivatc Sccrctarv to IIon Dlc Mr. Justice W. Dicngdoh, Judge, I Tigh
Court of Mcghalaya, for kind information of T Tis l'ordship.
Thc T’rivatc Secretary to 1 Toni)lc Mr. ,Just'icc 13. T3hattdcharjcc. Judge, ITigh
Court of Vlcghalaya, for kind information of 1 Tis I.ordship.
Shri T'I. Kharumnuid, Rcgistrar Gencral, I Tigh Court of Mcghalaya, Shillong,
for favour of kind information and necessarY action.
The District & Sessions Judgc, least Khasi liills T)istrict, Shillong. for kind
inFormation and ncccssnr\' action
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7. The Commissioner &. Sccrctar\' to the Govcrn ment of Mcghnlava, I.an
T)cpartmcnl, Shillong. for favour of kind information and ncccssarv action.

8. Thc Member Secretary, Mcghalaya StaLe T.cgal Services Authority, Shillong,
for favour of kind information

9. All I)istrict & Sessions ,Judges, IVlcghalava, for favour of kind information.
1 0. Thc T)ircctor, Mcghala}’a Statc Judicial Acadcm}’, Shillong, for favour of kind

information
11. Thc Registrar (Administration), tTigh Court of Mcghalaya, Shillong, for

favour of kind information
12. Thc Accountant (;cncral (/\fkT£), Mcghalaya, Shillong, for favour of kind

information
13. Thc T)ircctor, Printing and StationerY, Govcrnmcnl, of Mcghalay-a, for

publishing thc not'ification in the ncxt issue oF thc Official Gazette.
14/?hc Systcrrl Analyst, t Tigh Courl, of Mcghalaya, Shillong, for uploading the
W same on the official \\'cbsit'c
15. Officc file

REGIST ( JUDICIAL SERVICE)
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